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S.No. F-5 ( 135 ) /RSLSA/FTS/NLA /2018/284 Date:27.04.2018

NOTICE REGARDING THIRD NATIONAL LOK ADALAT

It is notified for information to all concerned that a National Lok

Adalat is scheduled to be orgainzed on 14.07.201{} (Second $aturday)

at Hon'ble Rajasthan High court, Jaipur Bench, Jaipur in which cases

under Section 138 N.l.Act, Bank Recovery Matters, Motor Accident

Claim Cases, Family Dispute Matters, Labour Dispute Matters, Land

Aquisition Matters, Elecricity & Water Bills ( Except theft Cases ) ,

Service Matters relating to Wages, Allowances and pention

Allowances, Revenue Matters, other civil Matters ( Rent, pre-

Emption, Injuction Suits and Suits for Specific Performance ) etc. will

be taken up.

lf any pany /advocate ( s ) are interested in placing his or her

matter of above metioned categories of cases, in the aforesaid

National Lok Adalat then he,/she may immediately apply with the

complete details of the case ( s ) to the office of the undersigened.

Application received after 15th June, 2018 may not be

considered.
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(Nihal Chand)

Full Time Secretary

Rajasthan High Court Legal Services Committee,

Jaipur

S.No. F-5(1 35yRSLSA/FTS/NL N2018t343-352

Copy to following for kind information & necessary action:-

1 . The Private Secretary to Hon'ble Chairman Sb., Rajasthan High

Courl Legal Services Committee, Jaipur.

Date: 27.04.2018



The Member secretary sb., Rajasthan state Legal

Authority, Jaipur.

The Registrar ( Adm. ) , Hon'bre Rajasthan High cou
Bench, Jaipur.

4. The Registrar cum centrar project co-ordinator.

2.

3.

8"

o

Services

Hon'ble

get the

Court.

n High
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Rajasthan High Couft Bench, Jaipur

order uploaded on the official website

5. The Deputy Registrar ( Judicial ) ,

with a request to

of Rajasthan High

Hon'ble Rajasthe

published widel

Couft, Jaipur Bench, Jaipur.

6. President, Rajasthan High court Bar Association, Jaipur.
7. secretary, Rajasthan High couft Bar Association, Jaipu

request to circulate this information among all the

President, Bar Association, Jaipur.

General Secretary, Bar Association, Jaipur with a

circulate this information among all the adovocates.

10. The Director, Department of Information

Jaipur with a direction to get this news

& Public Relatio

(Nihal Chand)

Full Time Secretary
Rajasthan High Court Legal Services Comm

Jaipur
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